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COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

THIRTEENTH REPORT

SHRIMATI SHARDA MUKERJEE
(Ratnagari): I beg to present the
Thirteenth Report of the Committee
on Absence of Members from the
sittings of the House.
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DEMANDS FOR GRANTS 1970-71—
contd.

MiNisTRY oF FoREIGN TRADE—contd.
SHRI SK. TAPURIAH (Pali): Mr.

Speaker, I continue from yesterday

and come to the subject of cotton
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textiles, The Ministry has in its re-
gort admitted that the textile in-
ustry is in a sorry mess. Produc-
tion has gone down; prices of cotton
have soared to skies and emergency
import of cotton has been resorted
to and the problem of sick mills con-
tinues to haunt us. I charge that this
Ministry and the office of the Textile
Commissioner have become helpless
captives in the hands of the ICMF
and the larger mill groups and the
policies of this Government are de-
signed to meet the needs of the
larger mills at the expense of smaller
mills the neglect of which continue
to inflate the list of sick mills, Gov-
ernment recently took a decision to
expedite the import of PL 480 cotton
to alleviate shortage in the country.
The entire quantity was allocated to
those mills which had lifted the long
staple cotton which is known as the
global cotton. Thus, bigger mills
which use long-staple cotton for the
manufacture of non-controlled variety
of superfine cloth, whose export is
negligible, were given more cotton
and the smaller units which use cent
per cent indigenous cotton and cater
to the needs of the masses by mak-
ing coarse and medium cloth and
add to our export effort were depriv-
ed of this cotton; it was for them
that this cotton was imported. This
policy showed that only a few per-
sons were being consulted by the
textile commissioner’s office and this
ministry, and every policy is design-
ed to cater to them while the smaller
units go on starving for the cotton.

SHRI R. K. BIRLA (Jhunjhunu):
Small scale sector too are starving,

SHRI S. K. TAPURIAH : Smaller
units mean that...... (Interruptions)
In all fairness to the Government I
must admit that when I brought this
to the notice of the Minister he had
the policy revised and cotton to be
imported from now on would be
allocated on spindle basis.

Another point to ponder is why
only smaller mills have fallen sick
or closed down? Why is it that sick-
ness has not hit the bigger units?
The answer is that the Government
by its policies has put smaller units
and bigger units at par. Financial

urdens, excise duties, etc. are the
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same on a unit with ¥2,000 spindles
and a unit, say, with one lakh spindle
and a unit, say, with one 1
spindles.

It is the same for a weaving
mill of 500 looms as it is with a unit
of 2,000 looms. This is something
which I cannot understand. In diffe-
rent industries, like paper, alumi-
nium, differential rates of excise duty
exist. Even in your own Ministry,
the power looms, there is a different
rate of duty on power looms with a
unit of four looms and_a unit of 20
looms. It is only by making this
differential rate of duty that you can
give some weightage to the smaller
sector and they may be able to com-
pete with the bigger mills. I cannot
understand how smaller units with
same wages, expenses, same duties
and larger production of controlled
variety of cloth can be expected to
compete with the bigger units whose
production in terms of value is high.
1 would, therefore, recommend that
differential rates of excise duty be
imposed on the smaller and bigger
units.

To stop further sickness among the
units, because sickness is bound to
increase owing to the high prices of
cotton in the country_ in the current
year, 1 recommend that keeping in
line with the Government's policy
of encouraging the small entrepre-
neurs, this will afford them one op-
portunity to prove that what they
profess is meant, that they want tn
act as they profess—let them abolish
the excise duty on spinning mills up
to 12,000 spindles and the weaving
units up to 500 looms. This will make
the smaller units viable.

1 will now briefly touch on the re-
cent revision in the Reserve Bank's
policy for advance against cotton.
This policy also smacks of discrimi-
nation. It is an act of discrimination,
and places the mills using imported
cotton on a more advantageous posi-
tion as against those small units
which consume only Indian cotton.
This policy also needs revision.

T have nothing against the big
mills. I want them to grow, but 1
want those conditions to be created
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which will provide smaller mills to
grow. I do not want the continuation
of the existing policy which leads the
smaller units to extinction.

I now would like to say a few
words about the jute industry. The
report says.that the Indian jute in-
dustry passed through a difficult
phase during 1969. I may add to this
that the phase in 1970 is worse. The
report has mentioned about the in-
crezse in the export of carpet back-
ing. Here, I would like to bring to
the attention of the House that dur-
ing recent months, the export, pro-
duction and shipment of carpet back-
ing have gone down by 50 per cent.
Whenever we have i ed an ex-
port duty on jute products, the re-
sults have been disastrous, In 195L
when the export duty was first placed
on jute products, we lost one pride of
place with regard to export of hessian
and sacking. In 1966, when the ex-
port duty was again imposed on car-
pel backing, the history repeated it-
self, and our exports of cotton back-
ing are now falling and losing place
to Pakistan and synthetics. The
danger posed by synthetics can be
judged from some American statis-
tics which reveal that whereas the
increased use of all backings in 1969
was estimated at 165 per cent over
1968. the use of primary backing dec-
lined from 80.4 per cent to 66.3 per
cent.

- The position that exists now is
that the prices of Indian backings
are 1870 cents per sq. yard against
the synthetic prices of only 18 cents
per sq. yard, which means that we
have now come to just within one
cent per sq. yard of the synthetics,
to whom we are losing our market.
This is no time for complacency; this
calls for urgent action. We can ret-
rieve our lost market if you with-
draw the export duty on carpet back-
ing immediately.

I shall now conclude by making a
reference to the increasing canalisa-
tion of import trade, which is only
the other name of State monopoly in
imported commodities, We have seen
the STC and the MMTC—nearly hzlf”
of the commodities imported by
them—have a profit of 50 per cent or
over. I shall also refer to the idle
talk of nationalisation of export-



233 D.G. (Min. of

import trade. On this issue, one
thing appears to me to be perfectly
clear, The Government cannot serve
the country and carry on the class
warfare and the socialist programme
of nationalisation at the same time.
They must choose between the two,
Either they must go down in a
measureless crash with their party
flags nailed stoutly to the mast, and
carry the country down too, as they
have doing, or they must make an
effort by dropping their totallitarian
designs, by freeing the industry and
enterprise from the trummels in
which they have entangled them,
and by restoring at the earliest date
the outraged sense of national pur-
pose to get out of the troubles in
which we are,

That is their choice—their
choice.

SHRI S. R. DAMANI (Sholapur):
Sir, I would like to support the De-
mands for Grants of the Ministry.
It is a matter of great satisfaction
that the ministry during the course
of the year has shown all round im-
provement in different sections of the
ministry. Firstly there has been in-
crease in the production of the in-
dustries and commodities under its
charge. Secondly, in spite of many
adverse conditions, the tempo of ex-
port has been maintained and further
accelerated. Thirdly, the trade gap
has further narrowed down and dur-
ing the course of the year it has come
to the small figure of Rs. 100 crores
as against the figure of Rs. 500 crores
last year. These are very significant
achievements and I offer my congra-
tulations to the minister for this. My
hon. friend in the opposition yester-
day and today mentioned some figures
of exports and said that our country
has not made any progress about
exports, He gave the figures of ex-
ports of other countries and also of
world exports which are very am-
biguous. He gave the percentages in
such a way that anybody would be
misled.

Let me give the figures of our ex-
ports. In 1967 our exports were only
Rs, 1,200 crores, In 1968, it increased
to Rs. 1,364 crores, an increase of
13 per cent. This year, in spite of
so many odds and fall in exports of

only
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jute and tea, our total exports in-
creased to Rs. 1420 crores, ie. by
4} per cent. It is very significant and
therefore, the minister should be
congratulated for the achievements
as far as the exports are concerned,

13 hrs.

At the same time, I would like to
caution the minister that the current
year will be a difficult one and to
achieve further increase in exports,
it will require very hard and per-
sistent efforts, because of the present
shortages in many crucial raw ma-
terials for industries as a whole, for
which timely and appropriate action
is necessary, so that production does
not suffer, Secondly, prices are also
shooting up on account of rise in the
cost of production, due to several
reasons and increase in the home
demand, To overcome this, appro-
priate and timely action will also
be required to compete in the inter-
national market. Thirdly, serious
efforts are also required to increase
the production of cash crops like
cotton, jute, tea, coffee, oilseeds,
rubber and cashewnuts so that the
export of these items can be in-
creased, the requirements of the
home industries can be met and the
import of some of the items due to
short supply can be reduced. I think
these are the major items on which
the hon, Minister has to pay serious
attention to 'increase production,

MR. SPEAKER: The hon. Member
may continue his speech after lunch.

13.01 hrs.

(The Lok Sgbha adjourned for Lunch
till Fourteen Hours of the Clock)

The Lok Sabha re-assembled after
Lunch at six minutes past Four-
teen of the Clock.

[Mr, DerUTY-SPEAKER in the Chair]

DEMANDS FOR GRANTS, 1970-71—
contd.

MmisTRy OF FOREIGN TRADE—contd.

MR. DEPUTY SPEAKER: Shri
Damani to continue his speech.
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SHRI PARTHASARATHY (Ra-
jampet): We have informed the
Hoeme Minister.
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MR. DEPUTY-SPEAKER: This
has been conveyed to the Home Mi-
nister, All that you wanted was to

convey it to the Home Minister. This
has been done. Shri Damani.

it wriv fog : AT T En ? W
£W? gg wreEres 39 § Wi 7
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MR. DEPUTY-SPEAKER: I am
sure, when they are ready, they will
come to the House,

SHRI S. R. DAMANI: Sir, I was
explaining how the export has in-
creased during the current year and
what is required to be done to fur-
ther increase our exports. 1 would
say that the establishment of indus-
tries should be done faster and the
expansion of the industries should
also be done faster so that produc-
tion can increase and surpluses can
be created. If there are surpluses,
then only exports can be increased.
Therefore, all efforts should be made
to increase production and to in-
crease our exports
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_There are certain people who be-

lieve that we should curtail our
home demand. I do not believe in
that, After a long time, our home
demand is coming up and, as such,
to curtaj] the demand is not advis-
able. To increase the production is
more essential for which establish-
ment and expansion of the industry
should be done faster, These are
the challenges for increasing our ex-
ports, I hope, the hon, Minister is
well aware of this and he will take
suitable action to increase the pro-
duction,

As I said earlier, our exports of
jute and tea have fallen down. In
this connection, I would like to draw
the attention of the hon. Minster to
the fact that our raw jute produc-
tion has increased from 40 lakh
bales to 70 lakh bales which is a re-
cord figure. But on account of the
fall in the exports, the farmers do
not get a reasonable price. The prices
of raw jute have gone down. On ac-
count of the lower prices of raw
jute, the farmers get discouraged and
the production may, therefore,
again fall down and the situation
may arise that we may have to im-
port as it was done during the last
year. So, all efforts should be made
to increase our jute exports. The de-
mand of jute in the world market
is limited. As such, no time should
be wasted in waiting for the re-
covery of the prices. The Govern-
ment has got a machinery to check
different prevailing prices in the in-
ternational market, There is a slack-
ness in the local demand. An imme-
diate action is required to be taken
to increase our jute exports.

Similarly, in regard to tea also,
that too requires the same kind of
attention, Our exports have gone
down, Timely action is required to
keep our exports moving up.

Then, while presenting the Budget,
the hon. Prime Minister has given
some relief in the export duty of
jute.

The recent withdrawal of export
duty on some varieties of jute manu-
factures would not be of much help
because these constitute only 5 per
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cent of our total jute exports. The
remaining 95 per cent have been
neglected. Then, the export duty on
tea requires to be reduced in such a
way that our exports can pick up.

OQur friends who have spoken be-
fore me have not mentioned any-
thing about the achievements of the
Ministry about im . We should
not be content with simply criticis-
ing the Government. We should also
appreciate the work done by the
Government. It is very satisfactory.
Our imports have dropped to a new
low level. During the year the im-
ports have come down to Rs 15925
crores against last year’s Rs, 1933
crores—a drop of Rs. 340 crores; in
percentage it works out to 17.6 per
cent. Thus, the increase in export is
Rs, 60 crores and the drop in imports
is Rs. 340 crores and this total Rs. 400
crores has narrowed down our
trade gap from Rs. 500 crores to a
nominal figure of Rs. 100 crores.
This has strengthened our foreign
exchange position and the country
has been able to build up foreign
exchange reserves. I think this is
one of the very good performances
of the Ministry,

Regarding import of basic raw
materials, I would like to suggest
that imports of basic raw materials
for maintaining the tempo of produc-
tion should be liberally arranged, so
that export production is not affect-
ed and the imports should be made
in proper time so that the industry
can get the raw materh.al in_proper
time and export production does not
suffer. I think the presentf import
policy takes care of that.

Now I would like to say something
about the textile industry.

‘SHRI R. K. BIRLA (Jhunjhunu):
Cotton textiles or woollen textiles?

SHRI S. R, DAMANI: Cotton tex-
tiles. My hon, friend Mr. Tapuriah
did not grasp properly what I have
said. We are all represented on the
Committee. Therefore, whatever deci-
sions are taken are unanimous.
Therefore. there is no question that
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they are siding one sector or
siding another sector. That does not
arise,

Regarding distribution of cotton,
as per the present system it is distri-
buted or allotted on the spindle
:ﬁzihand ‘ll'llgt on consumption basis.

| the mills are getting the benefit
of imported cotton. Therefore, I will
just say that the policy followed by
the Government of India is uniform
and just to everybody. Nobody fs
given any special treatment,

I would like to draw the attention
of the Minister to another point.
This year the textile has fulfilled
the targets of exports. Last year the
cotton textile exports were Rs. 95
crores and this year it has gone up
to Rs. 105 crores. I can assure the
hon. Minister on behalf of the tex-
tile industry that the industry will
be able to increase our exports fur-
ther by Rs. 5 to Rs. 10 crores and
this industry will cross the export
figure of Rs. 110 crores during the
current year.

Then I would like to draw the at-
tention of the Government to seve-
ral recommendations of the Commit-
tees set up for modernisation and
increased production of indigenous
cotton. The per acre yield of indi-
genous cotton should be incfEased
and whatever measures are neces-
sary should be undertaken so that
the yield of cotton increases and the
country attains self-sufficiency in
this regard. T have said many times
about this: T would not like to take
up more of the time of the House
on this point,

Then again there are two or three
other important matters to which I
would like to draw the attention of
the hon. Minister. This is regarding
the State Trading Corporation and
the MMTC, These are the biggest
trading organisations of the country
and we have to our views
about this. According to the policy
of the Government, these organisa-
tions have to play a great role in
future, because most of the imports
are going to be channelised through
these. Most of the industrial raw
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materials are going to be channelis-
ed through these organisations and
therefore they should have a pro-
gramme and they should see to it
that our imports are made at proper
time and in such a way that our ex-
port increases,

So far as the STC is concerned,
regarding the export performance,
last year the exports were worth
Rs. 30 crores and this year the ex-
ports have gone up to Rs. 48 crores,
The target fixed by them is Rs, 60
crores, But their performance of
Rs, 48 crores only constitutes less
than 3} per cent of the total exports
of this country. They can concen-
trate more on increasing our exports.
At present the policy of both these
organisations is to_depend upon im-
ports and they are making profit.
But it is only the easy job that they
are taking up. They are not taking
up the difficult job of exports. In
fact, purchasing is an easy job; but
to sell is a difficult job. They are
not devoting sufficient and proper
care in this regard and I would say
that they should take all efforts to

increase our exports,

1 wish to say a word about MMTC.
They were entrusted with the export
of iron ore, nese ore, ferro-
manganese and other things, But we
see that the performance has mot
come up to the mark. Whatever io-
crease has been registered is not
dut to their efforts, but some of the
mivateﬁorgani?t;%m ittm\m m
h efforts an ese items
theenese channelised through them.
Therefore, they should make all
efforts to approach new markets
to increase our export of ores,
where there is scope. We have got
tremendous resources, we can in-
crease our exports of all the ores,
iron ore, manganese ore, ferro-man-
ganese ore, But since MMTC
took over, the export has gone down.

act there are enquiries from
otgxgrr countries but they have not
taken care of them. Therefore our
traditional market has been captur-
ed by other countries and our export
of Manganese ores has dwindled.
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Similarly, last year, a long strike
had taken place in the irgn ore
mines of Sweden which lasted for
months together. The European Steel
Mills which are fed by this iron-ore
faced a great difficulty and there
was a great opportunity for MM.T.C,
to enter’these markets in 'a big
way which they lost, These coun-
tries are now getting their supplies
from Brazil and African countries,
They did not do anything. In East-
European countries with whom we
have cordial relations, a bulk supply
of iron-ore comes from the Soviet
Union. MM.T.C. lost this opportu-
nity to capture these markets,
MMT.C. might say that they are
facing shipping and freight difficul-
ties which are coming in the way.
My answer is that this is applicable
to all countries not for our country
alone. This is not an answer. We
must make an all-qut effort to over-
come these difficulties and increase
our export of ores, We have got tre-
mendous amount of ores.

Lastly I would like to say that the
MMT.C. might like to claim that
their exports are increasing. I would
like to say that these are small in-
creases. Is this all that is expected?
There are ample potential markets
but the MM.T.C. could not exploit
them. Australia had entered the mar-
kets for their iron-ore only a couple
of years ago, The Government must
be having the figures of exports. I
would like the Minister to tell this
House at what rate Australia’s
iron ore exports have increased
from year to year and how our
MM.TC's rate will stand compari-
son with Australia’s rate. Even when
Government gave a subsidy of
Rs. 180/- per tonne, their r_exports of
Ferro-manganese were nominal. I
would only request the hon. Minister
to look into this matter and give
this organization a better look and
a new approach so that they are able
to increase our exports.

With these words I thank you for
having given me this opportunity
and I hope that in future our ex-
ports will increase and the Ministry
ﬂ do much better in other fields
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SHRI S. KANDAPPAN (Met-
tur): Sir, let me at the outset say
that the hopes of Shri Damani would
be in wvain, Judging from the past
performance, I do not think there
is much to boast off.

As pointed out by Shri Thapuriah
and other speakers from this side
yesterday and to-day, compared to
the global trade increase our perfor-
mance is not much. It is very mea-
gre. But, sir, there is one thing
on which I am sure the spokesmen
of the Government are harping that
there is little increase that we had
in the last year and the year before,
For arresting the trend of our ad-
verse balance of trade, it & true that
if a compliment is required to be
paid I am prepared to do that, But,
I doubt very much whether this
could be sustained and whether re-
gular efforts are being made by the
Ministry to sustain this favourable
trend. I would like to quote from an
article appeared in the Hindu, dated
15th August under the caption 'Can
the Export spurt be kept up’? I
quote:

“The cultivation of a modern
export market demands
larger reserves of patience,
high standards of integrity,
a vibrating cdynamism
and all the sophistication
and skills in marketing
th.ist cgne can mu:ther. I; is
only by nursing these fas-
ticious markets carefully
over the two years and not
dropping them at the first
sight of the recovery of
home demand that we can
expect to inspire confi-
dence in our customers.”

How different are the realities,
judged from the performance that
we are able to show in the recent
past? We do not find anywhere the
so-called vibrant dynamism referred
to in this article. Rather wherever we
look we see an apathetic indolence
pervading this Ministry. If we had
carefully built up fastidious markets,
I am sure we could be in a better
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position to build up our exports all
round, specially with regard to hand-

where we had an earlier and
better start than the Chinese or
Japanese who came into the markets
to oust us,

I would briefly deal with hand-
loom exports, particularly handloom
fabrics, not handicrafts. Even after
the inception of the Export Promo-
tion Council and the setting up of
an All India Handloom Board, ? do
not find much of an improvement,
If we look at figures of e ts all
these years, we do not find any
phenomenal increase in one particu-
lar year, not even a gradual increase
of percentages over these years,

There are so many factors to this
It is rather distressing to note that
even before the regulatory and
guiding apparatus of Government
came into the field, there were so
many private exporters who were
operating and i their hand-
loom fabrics abroad, and the target
they have achieved is not bettered
even after the creation of these
bodies, So there should be something
radically wrong with the working of
this apparatus. Government do claim
that they have got an industrial
training institute which gives train-
ing to people and undertakes re-
search and market studies and so
on. But we do not find the impact of
it in the export performance. Even
the location of the All India Hand-
loom Board, to my mind, adversely
affects the work of this industry.
It is located in a place far removed
from the handloom belt. Bombay is
the place where millmade cloth pre-
dominates and where the atmosphere
is not conducive to the promotion of
handloom. I do not know what is
the warranting factor that compelled
Government to locate the Board at
Bombay. I would request the Minis-
ter to consider whether the head-
quarters of the Board should not be
shifted to a place where the indus-
try predominates preferably Madras
where this industry predominates.
Then they would be in a better posi-
tion to appreciate the difficulties of

the industry.
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Also, the Export Promotion Coun-
cil should work jointly with the
Board, They should see how designs
could be improved keeping in mind
the changing tastes and pattern of
the consumer markets abroad. They
should have some kind of a techni-
cal cell to help people in this indus-
try. I find in my State in many
places for decades they have been fol-
lowing the same pattern” Unless we
set up some kind of an institute to
help them to change the pattern,
designs, colours and that sort of
thing, it would not be possible for
us to make any headway. They do
have some arrangement for diversi-
fication, but it is not enough consi-
dering the stupendous task ahead.
What they have been doing so far
has not any impact on the industry
as a whole.

I would like the Minister to pay
particular attention to handloom ex-
ports because I think more than'25
lakh families depend on this indus-
try. In my State, it comes next to
agriculture.

In this connection, I would draw
attention to the recommendations of
a delegation which was sent abroad
recently under the leadership of Shri
S, K. Sambandhan, a colleague of
ours, They suggested the setting up
of a consortium of exporters to
fulfil the duty-free quota of a million
dollars allotted to us for the ECM
countries,

So, 1 would like to know from the
Minister whether they have done
anything in this regard or whether
they feel confident that we will be
able to fulfil this quota.

In this connection, T would like to
remind the hon - Minister that fluc-
tuations in the yarn market often
hit the handloom industry very
much. Some years back when there
was a crisis—of course, the crisis is
not wet over, it is somewhat miti-
gated now—in an acute form. We
demanded on the floor of the House
that the glut in the market should
be lifted by the Government and
there should be some buffer stock
created for the benefit of the hand-
loom weavers. Government at that
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time promised to create a buffer
stock. I would request the Govern-
ment to keep this in mind and see
that there is some arrangement or
some regulatory process by which
we assure the handloom ‘weavers
that they get yarn at a fixed and
reasonable price so that they will be
in a better position to work. That
is very important, as otherwise it is
very difficult for the small handloom
weavers to make both ends meet.
This is a field where I am sure the
Government can certainly help them.
I would particularly emphasize this
because I find that last year the ex-
port of cotton wvarp has increased.
It is good that there is an increase,
but at the same time we should take
precautions to see that our home
market is not affected, particularly
the handloom sector.

Then, I would like .to say a few
words about tea promotion, We all
know the fate of tea export which was
one of the major items., In recent
vears, except for this agreement
that they are trying to come to with
Ceylon, they have not been able to
make much headway with regard to
tea export promotion. We have been
talking about packaging for a long
tiime, but I do not know whether
the Government has been able to
make any headway in improving our
packaging and our trade. Market
surveys and studies need to be con-
sidered with a view to sustain the
market that we have got for tea.

In this connection, I would like to
bring to the notice of the hon. Minis-
ter that the tea belt is very wvast in
our country. This is mainly confined
to the north-eastern and southern
parts of the country. As it is, the
Tea Board is located at Calcutta. I
have got much to say about the
working of the Tea Board, but for
want of time I am not taking it up
now, but I would like to remind the
hon. Minister of what T said on an-
other occasion, namely that the Tea
Board needs to be overhauled and
its working needs to be improved.
Apart from this, he should see how
the entire area of promotional acti-
vities is to be covered. I feel that it
is very difficult from Calcutta to at-
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tend to the promotional activities
in the southernmost corners like
Cochin, Nilgiris and surrounding
areas. I think you should have an
autonomous Board for the southern
region, or at least a regional Board
or a Branch of the Tea Board, to
cater to the needs of this area,

Particularly in the Nilgiris,
there are a number of what are call-
ed bought-leaf co-operative factories,
operated by small owners who have
ten hectares or less, They have re-
cently been given some concession
by way of abolition of the special
excise duty and reduction in the ex-
cise levy, but I am told that in the
actual implementation some small
co-operative factories are not able to
enjoy these benefits on technical
grounds. I would request the hon.
Minister to go into this matter, take
it up with the Finance Ministry and
see that they get this advantage,

The Government is not paying at-
tention to so many new items which
have enormous potential for export,
apart from the items that we are
already exporting. For example,
take fish; export of fish is increasing.
But there is enormous scope in inter-
national market and we have got
ample potential in our country. This
Ministry should do something about
it; so far thjs subject is dealt with by
the Agriculture Ministry.

Another important commodity is
tapioca. Even today we are to some
extent exporting tapioca starch
from Kerala. In Scandinavian count-
ries and other countries too it is
used as feed for pigs. It is a crop
which can be grown in dry areas
and its production could easily be in-
‘creased. If the Government could
seek some export market for tapioca
it can become an important export
item earning foreign exchange for
us.

I support what Mr. Tapuriah has
said about concessions in excise levy
to smaller mills. My State was one
of the hard hit States by the crisis
in textile mills. particularly spinning
mills in mv area, They have set up
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an expert body which came to the
conclusion that a mill should have
a minimum of 25,000 spindles to be
a viable unit, I understand that it is
still pending with the Planning Com-
mission and I urgé upon the Minis-
ter to expedite consideration of this
suggestion and its implementation.
The concessions in the levy of ex-
cises demanded by Shri Tapuriah
should be given to the smaller mills,

I know my time is up and I shall
conclude with another small quota-
tion:

“Export orientation has to be
both in respect of planning
the size of production and
designing the product pat-
tern so as to meet ade-
quately both home and ex-
port demands.”

This is from the same article from
which I quoted earlier and I should
like to appeal to the author of this
article. Mr. B. R. Bhagat, to remem-
ber what he has written.

SHRIMATI SUSEELA GOPALAN
(Ambalapuzha): The Ministry has
sought to paint a rosy Dpicture
about past performance and future
prospects of trade. Actually our
foreign trade is facing a crisis. Even
though we are independent nomi-
nally, we have the same old colonial
relations of trade with imperialist
countries, Our terms of trade as well
as balance-of-payments position with
regard to those countries are un-

favourable to us. I should like to
point out that our trade relations
with West Germany is a clear

example of this position, Even Mr,
Bhagat had to admit that our balance
of trade with this country is bigger
than the whole of Western Europe,
In 196869 India imported Rs, 120
crores worth of commodities against
an export of Rs. 26.65 crores, leaving
a deficit of Rs, 93.35 crores. where-
as the corresponding figure for West-
ern Europe was only Rs. 66.9 crores.
Likewise under PL 480 massive im-
ports are made of various commodi-
ties and this agreemert seems to be
extremely dangerous to the interests
of our country; year after year the
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terms of the agreement become stif-
fer and stiffer, For example, as far
as 1 know, the terms of agreement
signed by the Government of India
recently are more “stiff. We have to
give them sixty per cent of the total
value in foreign currency, We are
compelled to import nearly three
million tonnes of wheat, one lakh
bales of cotton and 950,000 tonnes of
vegetable oils, worth about Rs 143
crores,

Here again, India has submitted to
the American pressure, and on this
acocunt we have to give 60 per cent
in foreign currency and also we are
forced to increase the proportion of
the PL 480 counterpart rupee funds
and set it aside for the use of the
American Government—from seven
per cent to nine per cent. This shows
that our dependence on foreign aid
is great and this tying down of our
position is resulting in more and
more strain to our economy. I need
not elaborate here the dangerous
implications of the huge rupee fund
which they are using in our country
which has already resulted in an in-
flationary trend in our country. If
this trend continues, an alarming
situation is going to face our country
in the near future, Even the Ameri-
can Senators who had visited our
country recently had to admit that
by the end of this century; the
amount at their disposal, at the dis-
posal of the Americans in India. will
be Rs. 2000 crores. That means the
entire economy of our country will
be at their hands, So, this is the posi-
tion in regard to the balance of
trade that we are having at present.

Coming to the attitude of the
Ministry with regard to the commo-
dities which we are exporting, let
us take the attitude of the Goverh-
ment towards the coir industry.
Coir is the traditional industry of
Kerala. It is facing utter ruination
at present, because we are facing a
stiff competition abroad owing to the
introduction of synthetic fibre pro-
ducts. If we have to compete in the
foreign markets. we have to give
coir at a cheaper rate, For this. a
thorough reorganisation of the indus-
try is needed. which the industry is
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not in a position to do. The entire
responsibility rests with the Central
Government, because, in the reorga-
nisation as well as in subsidising
the industry, they have to do some-
things For the last so many years,
the Government of Kerala have been
insisting on this Government that
they should do something in the
matter. The reorganisation pro-
gramme has been drafted and a
scheme was presented before the
Government for its consideration.
But they did not take it into the
Plan sector and finance it. Instead,
they said that the Government of
India would try to give them loan
from the Resérve Bank. In the
budget session last year, the Minis-
ter had promised that speedy dispo-
sal of the amount from the Reserve
Bank would be made, and that the
Government will act very soon. But
nothing has been done so far. Even
at present, the Planning Commission
is making the viability study, and
nothing has been done, Unless it is
taken up as a Centrally sponsored
scheme, nothing can be done in this
sector. Otherwise, the industry will
itself be ruined, Lakhs of people are
dependent upon this industry.

The question of giving subsidy has
been raised so many times. The
Minister himself has said that it is
under consideration, when I had put
so many questions to him on this
subject. Since the last one_year, it
has been under consideration. I am
airaid he will try to do it only when
the industry is completely ruined.
(Interruption) Either the industry
will be ruined or the Ministry itself
will be ruined. Something has to
happen.

Coming to the cashew industry.
what is the position? Regarding the
import of raw cashew, the Govern-
ment of Kerala have asked the Gov-
ernment to route it through the STC,
but what happened? It has taken
a decision not to ch.annellse it
through the STC. That is the de'd-
sion they have taken, In whose in-
terests have they taken such a deci-
sion? Is it in the interests of the big
business people who are_engaged in
cashew import? The unlicensed fac-
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topies to whom the cashew is sup-
plied are creating chaos in this in-
dustry. So, if we have to improve
the situation, we have to see that
the STC takes it up and gives it to
the licensed factories, and then
only an improvement in this cashew
industry can take place, But Gov-
ernment is not willing to take it up
through the STC. Some pressure is
exerted, not only in this, but in other
industries also, by big business, Last
year the target of export by STC
was Rs. 60 crores, but we could
achieve only Rs, 45 crores, because
the STC was not willing to enter
into new fields. They did not want
to displease the bosses in the private
sector. This is what has heppened
in cashew import and, so many other
things. The big business people are
infiltrating their henchmen into the
STC and trying to -sabotage the
whole thing. That is why great dis-
content is spreading among the offi-
cers of the STC, In regard to all
these aspects, I would like the Minis-
ter to “Studv the problem and do
something immediately, especially
in industries which are facing a
crisis, If they are prepared to do
anything, something immediate
should be done. especially in regard
to coir and cashew industries.

SHRI K. G. DESHMUKH (Amra-
vati) : Sir, at the outset, I would
like to congratulate our efficient and
youthful Foreign Trade Minister for
the outstanding efforts he has made
for promotion of exports and dec-
line in imports. Many members be-
fore me have quoted the figures and
I need not repeat them. I do not
know how Mr. Tapuriah is contra-
dicting the official figures and giving
his own figures, The adverse balance
has been made good to the extent of
Rs. 400 crores, a really outstanding
achievement of this ministry.

At the same time. I would like to
mention something which is worry-
ing me, and that is the decline in
the export of tea._Tea is our foreign
exchange earner and as long as we
do not promote the export of tea. I
am afraid we would be losing
foreign exchange. It seems from the
report that this year tez export has
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declined by Rs. 46 crores. I would
appeal to the minister to take steps
to export more tea I know there is,
very keen competition in the world
market, especially from Ceylon, East
African countries and Uganda. There
is cut-throat competition in this res-
pect from these countries. In the
London market also, there is keen
competition for our tea, Looking to
all the circumstances, I would
appeal to the minister that we
should not hesitate to take action. so
that the export of tea is increased.
In jute, the exports have declined
by Rs. 2.1 crores. So, some steps will
have to be taken for the promotion

of jute exports also.

I now come to the issue of cotton
price, which is handled and con-
trolled by this Ministry. Cotton is a
neglected commodity in this huge
Ministry, Yesterday we were hearing
speeches on exports, imports, hipf in-
dustries and all that. Cotton is link-
ed with all the big industries, be-
cause raw cotton is needed for the
textile industry. Many times the
prices which are controlled and
managed by this Ministry are neg-
lected. Because the poor cotton grow-
ers have no approach fo the big
Ministry, they suffer.

India is growing nearly 60 lakhs
to 65 lakhs bales of cotton and the
need for our cotton textile industry
is about 70 lakhs to 75 lakhs bales,
For the last so many years our €x-
perience has been that the govern-
ment is importing 7 lakhs to 8 lakhs
bales of cotton to make up the short
supply from USA. Egypt, Uganda
and other countries. For the import-
ed cotton we are paying a very high
price.

I will give you only one example.
There is one American long staple
cotton called 1-3/16” cotton.
that cotton we are giving Rs. 2200
for two bales. The same long staple
cotton we are producing in our irri-
gated lands in Punjab, Andhra, some
parts of Vidharb and Gujarat but
for that_we are given only Rs. 1,700.
1 do not know why you are giving
only a support price of Rs, 1,700 for
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our CO-2, which we are producing
in our country, which is equal tv
the American long staple cotton, for
which we are paying Rs. 2,200,

If you want to make up the deficit
of 7 lakhs bales in this country, for
which we are spending valuable
foreign exchange for imports, if you
want to encourage local production
then you must link up the cotton
support price with the cost of pro-
duction, I am a cotton grower and
1 can say from personal experience
that the support price which you
are giving is not eqgual to the cost
of production.

I will give another example, a
popular variety grown in Vidarbha
in Maharashtra whose staple length
is 31/32”, whose name is L-147. The
support price which you have fixed
for this variety is Rs. 1,260 for two
bales. But if you take into considera-
tion the cost of production, 1 am
sure that even Shri Damani will
agree with me because it is popular
with his mill also, the support price
should be at least Rs. 1,370. That is
to say, it should be raised by at least
ten per cent. This is the case not only
for this particular variety but for
all varieties of cotton. If you do not
give incentives to the ers by
giving them a reasonable price they
will switch over to other cash crops.
If you want to make up this deficit
of 7 lakhs bales by increased inter-
nal production then you must raise
the support price by at least 10 per
cent,

Secondly, so many restrictions are
put in the matter of cotton by the
Textile Commissioner, who sits in
Bombay, Shri Damani and Shri
Tapuriah know how troublesome a
man the Tixtile Commissioner is.
not as a man but as an organisation,
As a man Shri Rangaswamy is a
good friend of mine, but he cannot
do anything; he is helpless. When-
ever there is a little rise in the
price, he will bring about zonal
restrictions so that raw cotton from
Vidarbha cannot go to Khandesh,
Khandesh cotton cannot go to Guja-
rat and Gujarat cotton cannot go to
Bombay.
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Then, there are bank credit curbs.
I do not understand when you are
giving credit to all persons for
reasonable market activity, why
cotton should not be given bank cre-
dit. They have brought down the
limit of credit for cotton from 70
per cent to 50 per cent. Naturally,
there was shortage of money in the
cotton market and the sufferers
were the poor farmers. I do not
know what happens to the industria-
lists but the farmers are the poor
sufferers. So, these type of restric-
tions should not be there.

 Then, one type of cotton. which
is grown specia.ly in the Vidarbha
area of Maharashtra and which is
also staple length of one inch, Buri
1007—it is an improved quality of
L-147—has become very popular
arhong the farmers for the last two
or three years. It is grown on a very
large scale. The Maharashtra Gov-
ernment has recommended to the
Central Government to bring this
particular quality of Buri 1007 under
the price schedule or the support
price but it has not been brought
under that as yet. So, 1 would re-
quest the hon, Minister to look per-
sonally into this case and bring this
cotton under the price schedule,

Lastly, I would like to appeal to
the hon. Minister not to leave us at
the mercy of the traders. This year,
of course, the price is ruling at quite
a good level and there were no
steep fluctuations in the price. But
this does not happen every year.
For the last five years we have
noticed that we are always left to
the whims of traders. I would appeal
to the hon. Minister to form a bcdy
like the State Trading Corporation
or the Food Corporation of India.
On the same pattern you should have
a body—you may call it the Cotton
Corporation of India—and channelise
all the trade and whatever controls
you want to keep on it through _this
body. You can first have import and
export through this Cotton Corpora-
tion and come to indigenous cotton
afterwards so that we can rely on
the price, grow more cotton and
make up the deficit of 7 lakh bales,
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Bolting the stable after the horse
is stolen.
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I FE FAT HT FAL AL FT IR
1 fadelt Wz & w9 © w9 WA
F TaME 2 F qFE T 9 F AT
@A W I F FT 10,00,000
FAZE FTH FTAE WA T W Freqre
FEAR T U AN A AT AT
o TE & arg WY At smEE fear
2, 1 fs sz & ang fFarmn g

1966 # FAINT F 7 T FT TH-
9 § g gdr | dfew 8t
T 7 d@ran 6 gar agt & @ w5 4-
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[=t Sait wiwe wAi)
afq ST scadfa a7 s | W foad 9w
& @ra o 2 ¥4 wia-fedmm & fgama
wrgfy am Ay, faw &0 7 7z g e
| & uRyd|E | o g9 faez a7 1 1951
F §qTT F1 AT FT @ FT 45 THE gH
ufilE &G 9, dfFT 1965 # dg €
FT 33 TS & W ™M

gaTe agi 1 fafew & cwizd 4, @waan
# 1% 7 i 1T AT B F 99 W
W7 gATL dgd & A0F-ACTAT FT ARA-
FOT &1 T | 9§ qgd WwGT 4T AfeA
37 fafewr & =ied F s & W
4@ aMF AE S, W9 4 gATL AqIY
FATMIATFLEE | THA TAAFTES FT
= A8 fFar ) Aden g g fEEw |
S & ATE, I F1 A9 39 F1 fyar #@i7
o feafa 7z & P o9 aw &= wwrar
o i & THTa 7 woAT A faza &
Y 9 a1 @ 1 1967 A AAF
FGIE & g 189 FUT 1 faZelt wer £
o gf, 7T 19687 166FUTHN 1969
§ G FT144FUTTIATITE | ZHA T8A
g‘rwmfmwmﬁr{i’r w1 Fq fFm
mnsss—ss*m# qOHTT A WA
LIEA

ge | AT WCETCRD gM oW
39 § maEaE WA w1 auTE & fam g
afea T & 0 78 =F9m

o FTRITA A7 9T A OIS 398
AMEY Y, q U A<g F FACATER ATA |
9@ 9T FA-aTET 25 99 afa-faaram
g &7 1. 50 w97 ufa-feemmm a% #
THREA A AW TER | WE T FY
FIEE ag 91T & HLew fore gw qwe 2w
FTHEHTEHT TR HTAFAE |
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JIATI 1 90 T FAT 1, 50 794 W
foeimama & oo & wwrgw sy Al
wEY | IAE aeH 39 & fafa & 755F wfa-
featore & fore M e M i} fog
I0 & SIETEL F T HEEm TG gomw |
FTAET PIR CHFAINET R | arSATaT amg w1
FAT 60THZ AT A wAL @O
& F AT AT AT A W IA R
Ta g I adaa € | a fag e a1
75 T@ wfa-fealam# fgzwram =
HIT 39 & uaeel ®1 &Y faqm, A/ gare
sTeqEdl w1 | wEfad qTET w1 A G
sqaedT F wifgd fom & gard gt &
SYSTES F, T AFMAT F, ATH GFI |
# gL g arefm 3T Amgan g e e
UFATST THY T T FTI9 AT 8, A1 gATE
Tga & B 61 99-a7TH o AR § T
&Y ST |

ST W@, wfe W ad d
= fag ok 79 T Fg T Fa9 D
AT 9w WAl wER ¥ qeAT =g g
gaTe W # <1 Y dImETe ST /g
W g1 9 51 f & oF 9w F I
T AgA ST qamanar fF g Ewaw 1,45,000
ﬁﬁﬂmﬁiﬂ'{iéwﬁww
#ﬁmﬁﬁﬂmﬂ ) o
AT W |1 ot AT’ I AT w7
mﬂzmma,a’rﬁ‘zgﬂ' "R
T wE W oI Wi oFR g &
Wt wEEw ¥ ag wrn A g [
T F GATE FIE & AT AT 7 wrar
THFNE F9 F fag #1§ w79 gIrdE |

W F2W | T a9 T90T AT 8 |
T A9 9T FY TE qTEH § qHG FATL OF
e R & faa 7 99 @ ge =i &
qt | 3EF g1 @t 5 s & fal
% afg # gww ¥ =w Ty @ S
F aog ¥ el &1 W 2| )
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Tq F IO T qrAAIG Hell WIS 7 FET AT
.

“The S.T.C. will go into its
trading not only for this
year for lifting the surplus,
but I have asked the
S.T.C. to develop this trade
and the export of this
commeodity on a continuing
basis.”

& gz wAqT wgar § & v wmwanA
F1 qu F3q § fag ¥ar wraawEy fAf

gart ¥ & W arfeesa #r sradf

gz 7§ &, I9 F ¥w @ TR
gAyFar | Foid f g 4 T wg T
g

“The Custodian of Evacuee
Property in India in whom
the enemy properties are
vested is also required to
register Indian claims
against Pakistan in respect
of assets of Indian
Nationals in  Pakistan
taken over by the Govern-
ment of Pakistan.”

ZATL W & S &Y o e afsa™
Tgzuty 9@ & Ty F ITH 109
Fie =t & wWw f@@ K qeA
argm gfe gm & @y & v 2

Jamam wEwRa ¢ A FrvaT fag

off <fa 't : ITeny wEREd, wfgT
ﬁﬁsaﬁﬂ!{iiqﬂuq‘aeﬁoﬁ THo
qu:,ﬂm"{m.*aﬂa H qriq
frffecdacd ama aee WE 9
& W § s wforge & o e g3 & 9 |
Ay TH AR § @A &1 agw feear-
o | wifax & N 9 aF AN FGT ¢
oy AEEE W9 &1 "’ Afge #°
feafr ¥ it afefem @i 1w WhTIT
T mézgza‘f%wﬁﬂ. ar Far
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e & W UF A€ W W &
fau meg=a grm

MR. DEPUTY-SPEAKER: You
resort to some other means to focus
the attention. The Rules allow you
to focus the attention on this
Please do not interrupt the hon.
Member especially when he is from
your party whom I have called to
speak.

ot T ¥ww amE (FARERY) ;oS
@ Fag W FeT @ R T agi oz 1 ad
Al w1 afgee ¥ ATET B 9w &
TES ®G FET ATMET|

SHRI NATH PAI ( Rajapur) :

You know how people feel on this
issue, You had the honour

MR. DEPUTY-SPEAKER: He is
the master of the rules. There are
many ways by which attention can
be focussed on this other than by
interrupting this debate.

SHRI NATH PAI: I would not

claim mastery but at least some
acquaintance with the rules.

MR. DEPUTY-SPEAKER: Kindly
co-operate. He will not forgive me
if I brushed the rules aside.

=t sz fag (@far) o Sume
wgrza, fadw @ warmg § 9 foe
41 &, favia & 1 1970 % 97T A W@
Tt 2, o & qoofaw @ 7@ IgT W R
dfem % wawt aawET g g foag
foite et @rae & & @w AT
HOFT &4 9T + UFEGIE #7 A
feamr  =wgar g | T wwdFT qoq gt
foamT s frafa @ &, q0 & W &1
foramr feman 2, afe ww o= &1 ¥JG@T @
oY F qg AEH § wdEm fF
feiE foer @raet &1 1957 § fos-
= A SwdET & e #1 wfawa .6
oY dfFT 1969 § ag 9= T 97 0.8
sfawer @ & | T &1 7 SO0 § g
fadw smqz wer F27 & fr W & A
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[t wrmadag]

FOT 508 %1 frafe @@ faar &, afew
I9 I A AT INH W ATH WA AT
W Ag AT & FWE | THALE 4 /I
faepa o w3 OE, AfeT woer
foi & aga @erwwr #7 fam 239 &)
garer RO of=fad #1 A W™
waraa 7 farga wm A faar g—am
qgT 3@ T AT g

¥a S a% faRw s & oA
# AAt AT FT €A MBI I a4
ghaor-gdf oforr & 290 ¥ avw &
qEAT E I T AERI ¥ @@ gETd
M e W uwEiE 2f @ g w1
qTH gH IH 9T FE gAT B, HWifw
a4 faee gu W0 wix =q=fT F<0
1 #fzz wifgd ) @anE & art F
et am  Afsz ofeslt i afgg—
7g AT 59 & 1< A F1% fAvim @
Far g s e FE Froiy a3 g A 3w
/A § W AT 9% A g

@ & w9 39 9T wEar g—fEvm §
ag wa 7o fafa 2w F gl &t s @
ifrafar  wgm, @RTwm mft W
A 2w F adY, Tar 7z gar e e
W ATET AT AMRT 91, qEET B w1
forer frale & fed av, 5@ & o 56t
QR  mE AT FIor qg @ fr
AR § 7 A wE W G e
g Tt fr ag o WA F fa s
W1 fFceT &7 #1 T8 AT 2 1 for T
e o 7 g o o e g ame < o
a1, vo1 g w9 &9, o for a
% A gud frata & @wwd f5a gu g,
srfeer-mfeeT & S @y FAr
T WX ART T IA TEH § Faaia
¥ o faalt war 1 AT St o, a7
& g S

APRIL 10, 1970

Foreign Trade) 264

T 7 TEEGE AfEG=e R
1 faeww sgrn adt femr & @ Fey
# Y AT wiwE TRIA gAIT §HA W §
I H qE FE GG AG ] 1 1969-70
F qTHIT ®1 oFmNe F (7q A fA-vwm
aTd weAr Wrfed 9, A A Ag
fFm N aa St ar FE T T F
oAt /g A e 8, (o o5y wwn
T Y R o WA F AR ITH T
fFar 1 ¥ 5w & a2 § 941 WEEA § AE
T ARA - -3 &1 0H F § @Al 37
w0t g€ 7 fomr Sl &7 39 & weaw A
ag i & Tar fa3ani 7 o 9a #r afus
wiw &, GH( G & a7 fAaw AR
wATeg 1 F74 Arfa fAaffa s arfge-
MR AL H AT H o wEem ¥ oA
I e

IR HEIET, 1968-69 F WRL
99 fafems o w10 w/@ 1 frafs g
a1, 9% 99 7 9 7 faw 82 fwfame
ffe wo ®w m &, frmw ¥ 3w A
fadalt wET F FE TETE  TRH
TT F g9 84 TS W ' fagar wHav
ara gl afeT o3 92 s AT 62 Fw
TR I Wy awE IR g g
wma & frafq &1 ™ wwr T a9 8
¥ i @ S gET 35 & 9™ @
U WEES FTW HSGT @ & | A
mggw ¢ 5w i g #r A7 § wfaw
fazeft wr &t o, Ay 9 ¥ 62 FT
wa @ TE g W WS W 4% U &1
T 52 FUT T & @ TG | A
7g g % w7 aF gfrar F 9w & fAais
H AT FTA A @I, g ALY @ )
T FATE 9% AN § &9 0 ar
FogAl 9T qGT T4 WHT 9, AfFT 39
Frz= &1t e adl 2, fad ot ==
1 34 & fr oo o amfaesed goaE
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grda g t 7 f@w amr
At ® WA HATNT ¥ UF AAAT-AA
w1 TET FCN AMGT AT FTHET q@A
¥ g # Saradr 3 g% (6 few
dg # @yq a9 § g, W fEw
Srg ¥ @ew  agx ag, faww
Za ® &I F U FW@ Y, #AN
3T & JUM-ATE WY AT FT AET AT
uW af A fadeft gz &7 g@ w griw
FE

ot fred fedl 9 el 7 gres
gt o, Wt wgew § 99 A gewdw fww
qr afe wrE fasre smy IEET A gAT |
oz 31F & i & a9 %7 I g2 TE,
dfF dam AT AT FAT q@T W AR
IH F HTT Y FE FEArEAr A9 Ad
741 ? gw oo e garard. S99 1 =
dmi &, SEdes ¥ dEn frear &0
9 ¥ AANIT FAT GAT——TAT AF A AT
FT I T, ITIIAga Mg M2 T,
wWifF gz Jamsl 7 SEwT 7 FH
A E AT F oI FWOS faw
T W A AT H 1§02 5 A" w0
¥ A9T T FUT TG av fadedwm
qied & 93 9w 8 % & e
Y ®1%! 41 Fadar &, af6T & o
argar g fF w7 s w7 4 g wrwai
= b Wi & 7 Far g9 fav fE
FaTITR FHT F TR = & (o0,
AT FT GO F1 AOAFE ® fAw
@ ® dur fawar & 1§ o0 w@Em
¥ T 41X A qTF A6 IAL AGA AT
o9 WIS &1 0T F9 &1 @I & a1 "W
fazasr & 96T W@ ) ¥4 02T €,
T gu W T WT F41 qE g & 7
d\m%wm:qwoqqo qOﬁRT

7T § &@00ad & ? UHo UHo To HIT THe
Fro Wt & fieft wra ¥ &rad &
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it wriwae g : 94T & faq ar o Ay
Gar Trfge |

W4 UF FEA FTENT WG AT
AR g | e w g goew
Ft arfga, w9 &1 62 wfawa Fear AT
ol I A owEw fwar wmr &
98 a8 W TETH fewiny frar w1
9, 0% F3 TR T FET qER BT
formn fF 7z oo wwo fre Mo F FrT
T Wfgd T FE W w@ATHE
TR &1 W § fegderm  www
T o= =ifgd | 59 3, SOrews wErEm,
a‘la‘mz‘ﬁr THo dio Hro TUT FTT F7g
WATE FROET F W AW A
FH 1 79 fH=an, FfF gard afems
weEtEd & | qfFT TR T far ?
w@ & a0 S-S wgaT 5 faar
q%rrmﬁﬁmum*—nsqmagamqﬁ
m%lﬁ g6d 9Ed IT T IiEe
Faq F A= A o, o T F e
T W | AN AR FT F wECET
A1 & agd € AT W oA 79 &
AT g AT TR AR & 96e
e fiarn, form &1 aorg & w219 Wiaw-srce
aTEeE & faar | o &t w1 s A
@ W F WATH ERAT A BEE 6, WA
w9 agi #1 foe F @At ww AT Aq
qaT W WEM | qgr Frow g fe
T #1 FAdrew A& few omar
TifE Qo TAo TFo FT AT HT
fsfr @or w7 Ft & fAU Ay dur
afgd | & 74T WP § % waAw
g fF o ST g A faar ar fr
THo o Hle & FIAT THIE FTAT w1feq
W T 7 TAATHE FIOEA
wfed & feedeqe grar wfeg ot fex a2
i 7 T T AR W W dag
e Wi v ?
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MR. DEPUTY-SPEAKER: We
have half an hour more for this
debate. 1 shall call on the Deputy
Minister now; he may take about
fifteen minutes. Then 1 want to call
Mr. Vasudevan Nair as he is going
away tomorrow.

dafe s Wa™a § oggwal s
TR RA® ¢ IS A, AW ¥ A
fomr waem "ol 7 oW fam iR
i gAT faw @ guE T 7 A e,
g & A W g | TR
AT WAt & fafsww @ a4t ¥ mwd
faeraredt faard & 1 w08 o @ W AW
gmam ¥ afrs M a=g A8 &2 fF & oF
g &A1 § wrd) feowedt w@F § fowd
gATE W F IT ATEI AWT A DML
frar g & o fomer 3w F faafe
ST H 989 FEaqu &1 8 |

way ge, @ T4 I & A
T S A & IEE e 7 I
FEAT AEAT g | AW wWAAw qgm #
T gu gue @ R o g &
F @, A dfara @9 w1 gt
+t Tfae &, ST ST SE 98 @l
¢ | TA 39 & 9T gHIT M 1966-67
® 420 FUT TG F1 4T A1 1967-68 §
TGFL 429FNTTIT ST TATHIT 1968-69
# 568 T T B T | T AT
ik frafal & w9 gfg gf & 1 @R
frafar 1966-67 & 211 FUT &0 & 4
ST AFFT 1967-68 § 226 FUT T4 &
e W 1968-69F 267 FUT T9T &
grad |

wiw-fewm 1969 & ATA W &7
A ¥ 228 FUT TG & AH &
frafa goan o1 5 1968 #1381 wareft &
frafe & 14 sfowa ufas av @ &7
F mad a8 3 qtfaga 59 F1 g fratat
# 16 ufaea #1 afg g€ | ww Aifama a9
F AT AT SR, AR TS TR
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T % ¥a9 wiaw @ w1 Sifagq g &
wra & frate g fasg sordy (ot &
11 sfaaa &1

AfeFmarnd fiafighd, afes
17 ®1f HOOTEE A1T &1 At o
a7 ¢ fad fFm e wR g A g wm
mfas & 1| 1963-64 ¥ Fa49 35 M@
w14 &1 LAl arne (afa frar e
A 1967-68 F IIFL 6. 6 FUIT &94 FT
Z1 T A 1968-69 7 9 FUT T F1
g mar | ®Rw a&fen, e oW gy &
Ha=, waw fawiw &7 qamw Wik dfqed
#i fwfen, sver aaF 1 w9+, gra &
T A WA, T F A e, feveaw,
HIET TSl | ™ A A0 qEA, A9,
FAL, TALY, TifaeeT Tfeqy, gs Hre
THe AR Ffaw I o7nT 97 & 57
&7 A faFd 1 § AR g9 w3l & gy
T A afz 19 F aoner g f@a-
fomw, =i, WA aeE) 97 A,
fas fgarm afemi, ur'trrc-wm? R
AN AT G qa & fo fas &%
FEITEAT 29 W 2 |

waTe #( faa 7 off, F a9

W@ F @ W F FAETN IAWM &
gy § FF Fg AGAT § | R Fi
#ifa ag @r & fF gawoar guw w1 &%
a7 ¥ |FEET AT 9T §aiEa fwar o
X T a9 T WA W @S U W
T "gErd afafoar asm & fag
o1 g aar faf 9 A 7 FwH
FRAATgES AW & foq fRdr @ et
=y A fafoa sgrar & @ & 1 = A
§ FAEEY 3T ¥ qweT /7 om0
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SioaTT gAFT1 F1 AEHIL &7 H a0 W
AHF | WA HHIT T TART HFHTA
afafaat grodafmamsae s saifafz
aar feargd & ga< F7 ¥ fau s
Jomr & W Tl Igwa ¥ gawon e
®( TAFC AT FE WX A gAFON
WEF qEaEl § 47% §EF 47 WL
T Tuy @ qfErer 37 & cqaear F) §
T qFEI W § oF 49" ¥ W g@a
O # | TF I & WA gEH A
&4 T TATRA FIH A AT wwr g
f& St qaadis dmar £ wafe 7 g
g1 ot gfg gnii

WA, GAFTAT AT F gNT AW IAA
FT AT T & | G TA4 £ F T
AW W FT ANE F@W ¢ 9 Ay,
qfE=w &, S W FEHE, AEH
fagre, 7= w2w WX SEWT F TW
IeTew AT & aear & gmifas "1
o1faF i 9¢ sHaT WA THE § |
CRECREERS IRt R E SR
€ UF & A8 UF 999917 AT F g
Tt {awrE Figt w1 G9vag F@1 @e |
ST GOEIEY 54 1969 § 2 F  STHA
24 W@ [FAEE Fo9 109 F1 I
gaT waf® ad 1960 W Fa7 11 AW
foarraTa & g AT |

T & % aul ¥ WAa § AFHas @
&1 (7afa aga a1 & | aF 1960 7 e
19378 &9 1 frafagararat{® 1968 §
TIHT 5.5 FUT &9 WL T4 1969 7
14.30 08 T g w1 g fg
wavrEa & 74 gf ¢ | fasa & 1w aw
¥ e A ug ¢ v wwm w1 i Wk
frate &< aren oF T & WO H
¥ TUW & SR T g A g,

w@ & A%+ Tow # fawg § 79 w0
WgATE | Aeeifes w7 w@fe W,

CHAITRA 20,
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T A 98 F1 INEA e w1y ael &
AT 4% @ 8 | 4g 3f 7 Faa Wil
& @ atw aw & fawiT g w aw
T I FIAT AT a9 & {70 Araws
Fdandy #240 fordr fr Seft gaadfy g
F 0 7 THE TS FT IT Y T@T AT §
& WITH & QUET A W G 5F a1 994
Hiag W | #fEwez 6 v Wi e
F IOEA Fi W = 5% @ F (A0
F6 AT § N A7 oM. w)y
i [0 o1 9% § 1 T & THTRTE & HIHe
H o Fa 1o F et g€ @ 1 % 5 vy
faFat o1 @ (F Taa fperdqee i wiea
FITAL T TIEA & (AT 71T T 6 AFHAH
fea amr fswid (5 1973-74 F &0 Tar
TAT T FI T I E & |

1968 ¥ 3.03 718 ®IT & AFA/
T F WA 1 (AT gan AT S EgEe
1969 ¥ 3.57 FHT ™I & T W
THETE 18NfAma .37 gf) AAaT
gTe THY GEAA 20 {6 78 FERaaE
e

AN G FT T FAAFL THAAT
gl & i waTT gu A4 W geaieT #
amd & (wafa & 13 ardi wig 7 S0
alggie

WAL, 1969 F ITAIY ATFE
F1 Z&@F § ug 9T 9 F W wafw 7
AT 65 FUC WA & (wata (wT A,
wals ad 1968-69 I 9 wafw &
49 ®3% o & fafa gu 4 | geafmes
fater =< & fawg & oF Ay amq
7w ¢ & wiogs wEm T 1 faamy,
1969 § UF a9 & fau gewfoes & a9
fadre awget & fouw 5o e sTeT w1
farea st ®er A frear 1 F Fe
w3 faar & agi w39 araddr  wae
¥ AW o & fau fadie woer g o
@ ¢ | gEafeT aEgHl & & fAafa 4 &
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[sit Tw &)
50 wfaga frafe @ w1 wnmEed
AT € | gEfAe i W AFEAY ATIAL
q, g4 § a9 A9, 91 F FAYW G0
"X gar gwr w9 Wi g | fafeat &
WrATEA a9 & fou e geafa wgie
# 17 fafemai &1 wdia qwwR T a1
maifea fvar g

UM qur fqafai 7 g & gfe
T T OF & AgeAqn AT Fi AT FEAT
ATEAT | AT I g o {afa-win-
wE IAR F HOFF 1 1968-69F IR
IHET TAT TAE F GEOIA & (74TH FTHA
85 F% 5o & gu, fom & suraw@< Farf
gE @ aar Twfeai 4f

g9 W § AAF (47T I & F
fau #C 37 & GBI F@a & faw
TR A F59 4 & (F47a] 1 T 67
T FCA B A AEEY F | FH 9L
F frafg = frgaw @r & W) frata
T Frer qiTa 79 < AT A g

=t T =% arER AT F=F A &0
faata 21 wr & a1 &Y, 17 ad § "iwel
FY gan 741 F o & waw @) few
TRAFAA TR |

=0 TR HA® F WiHE AT A F |
I Y 7EEY Fga AT 3 fag awE

wrer 2 fiw ST e AT & e
T F ® WA feq wF a fAafa
TETR Er WAHT | TW F AWET FHA H0
SHAT a2 T3 2 WK AT F1 | 447 T
1 99 f& Aqr awIr, SWE w1 aWE
T TG A FOARAT T A F A
yar fFq o @ & | " w1 frafw s
F fag a8 oW F @ FeEw enfaa
frd T § A wmar @ 6 & oo ad
IR TE FTEAT | T wifg T AT
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faats s & faw et & @gam & 0%
AN FTEET WA B Ao S £

9 & wiafom, & awar § & a2
e aral frr wmga & fe & mfee-oer
AN & AT | AT § FF | AfAT w2
JUIT T §T §4 & AT FA IATE AT
i WA fafa 9X &= W @ar
(13T | a9 1969 F AT TIF@A-TLT F
Y IFR F 52,000 HfTF o wrw A
faata gar fom &1 757 12. 92 FU7 %o
qr, FaFF 1968 F 14,17 FOT T4 &
60,500 #fz® 2a A #1 frafa g ar )
o frorE & va wf gw A At fwar &)
arar g F 0w amfa gk @ 5 5w
I F wfqor & Az 7 faww w5
T wren & F 9g oy 2 odr faerio
F AT F @ wam w1 faFE
wfasr & EiF THF B 56 AT gATT
qre fazai v wfedi & ol W o9
TH & NiTaTar ¢ a9 |

FTA FT S AM E @HET: I T
F HY WE " & qgrEr Al ¥ 937 g
T AE AR@ F A "G F
frafa aearar FT WA AT AET &)

Frgaf FU G § | T EwA oA
ATeAT AT & T =TT WA St FT F ar
w=gT AT |

= O &9% : I KT A=T AAL AT FG

@ aF TATgEr & qwew g, fefafy
mgefrza & fam =R § g
e S B, g qen s
THEA™ & 1 §H1969-707 2,300
ZF AT F TARA FT AT & ) W @
fF 1969-70 ¥ 1500 Ho &7 ATH #1
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frima gom & o &1 g90 @ W w1
To @ | UET T I AT eI ATH FEE
HI9F T $1FHIT FTATE | §F 7 6 7
9T 79 9 & fea &% §iaTd wrew
FIg AT 69. 699T® T> &F FIT |

FH fad & g TER IR
IATT 919 WIAT @aT & Wl IAEE <50,
e ®9 § WA HIT ssiAifmar 5 19
g2 aF I AR AT & arefaw
Fearaa X fANT w0 g 1 g
AT 25,000 F 30,000 Fe TH oA+
o #1 SRR F@T & H) ag ofEmw
A A GELHT F ATA F gy ga
g1 §® ad sEEmAT " ST
5,000 o = T § JART gAT TR
1 AR S N § waEiEd
INRAFE AR AT R IEE W
& Geaed fUger ®g "4EI W@ F
FeT o & fafa a8 ™ #iT “Igw 9T
weq” o7 wfew faea @m ¢ ) s
ameme § & fad & frafa wew @
39 @ W o w3 & fou waew feg
ATIE T

wwg 4% &9 & wiEe ¥ 9 ufuw
w9 7l #g | AlFT ww 7 0w wWi
fiwha, o1 "@AG afEar o F am
o) oY, IWF AL F AT ARATE |

st wrivae fag . ®) wEiew 7 war
f& difge &= & gmo =R T@r
TR H AT =T § (& wwar F gara
frafaar g arezrd ?

ST W A% HALET W RIS |

= TW §¥% UEA : HAT A G904 5
w7 fadal &1 faa@ W w & WY &
far ?
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it TH G : T AAET F7E AL £ |
SR WA JEE TG a1 &7 &7 qaT gl
fagma s@He T a6 & |

OF a AT arafean S F w0 6
f %7 w7 HEqr 897 T JATT 8-4-70
F1 T (T Ar | GH A HE ) S
qdaT gz 2 & omn 1€ Afefedaw
AT dio o o ' aTh T 7Y {Far
T | W fRET qTEER &7 g a9 F4,
I I FTIE @ A CRIE &
0T a1 99 & fAu ga FT&To o Arfo &1
aew # Affefedam ®T  qgar @
T FX &1 w1 AifefEdam gads WK
T g T o 1 Tl Ae s gae
FT F1E TG g W AR X g1 _E
faasidqs sETIRAT §

SHRI VASUDEVAN NAIR (Peer-
made): Mr. Deputy-Speaker, Sir, I
will not go over the field of statistics
already supplied to this House in
plenty by my friends, like Shri
Tapuriah. I should only like to invite
the attention of the hon. Minister to
the latest report or survey by ECAFE,
released only yesterday, where you
will get an interesting study of facts
about the share ‘of trade for the
developed countries and the develop-
ing countries. You will find that {from
1953 to 1966 the share of the develop-
ed countries went up from 58.6 per
cent to 664 per cent while the share
of the developing countries came
down from 27 per cent to 19.3 per
cent. This is something which is
really very shocking and which a
ccuntry like India has tn take into
account.

Year after year there is a lot of
breast beating at the time of this
debate about the poor performance
of our country in the field of
exports. Then we hear bold declara-
tions from the Ministers concerned.
Some ¢rash programmes are an-
nounced but they themselves crash
and bring no tangible results. The
same story goes on and we %re left
with an adverse balance of payments
position.



276 D.G.(Min. of

[Shri Vasudevan Nair]

For centuries we have remained
essentially a supplier of raw
materials and primary products for
the exploiters abroad. Vast millions
of our rural Eopulation were fleeced
to death for the enrichment of some-

outside. The cluestion is
whether we have really made a
round about turn and began to
march in a new direction. The
answer is a regrettable “No”. I hope
the Minister will agree with me.

Let those in authority endeavour
to do the following: (1) Sell as
many of our dprimary products as
processed products with as much
sophistication as possible; (2) diver-
sify our trade to new areas and
continents, that is, countries of Asia,
Africa, the Middle East, Latin
American and Eastern Europe; (3)
get out of the traditional dependence
on the traditional markets of UK and
Western Europe; (4) sell standard
goods; thus preserving the good
namm> of our country; (5) evolve
ways and means tc eradicate the
evil practices employed in foreign
trade. mainly underinvoicing and
overinvoicing, and thus prevent the
huge wastage of foreign exchange:
(6) encourage those exporters who
are producers also; and (7) evolve
joint policias with developing coun-
tries fcr the sake of fighting and
defeating the discriminatory trade
policies of some of the developed
countries.

1 have formulated a broad foreign
trade policy framework. This policy
has certain perspectives. Unfortuna-
tely, the Government of India tries
to have a hand-te-mouth existence:
it does not have any policy perspec-
tive worth the name.

This year at least some people
though that there might te a break
from the past because there was so
much of trumpeting at Bombay and
we heard that there was going to be
a departure from the old policy. But
wz were surprised tc see in the
report that there was no mention
about any new policy. In the name
of a new policy what we were dished
out was,the so-called canalisation of
the irport of certain items of raw
materials and the promise that the
State Trading Corporation and
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perhaps some other agencies would
take over the export of some further
itzms of export.

This talk about canagisatign.
according to me, is going to a big
fraud sdbecause, under the cover of
canalisation, again the same set of
people are virtually going to domi-
nate the scene.

'THE MINISTER OF FOREIGN
TR.APE (SHRI B. R. BHAGAT):

SHRI VASUDEVAN NAIR: There
I join my hon. friends in this House
who have already raised the question
of cashew. That is an issue in point.
Not only because it concerns us,
corring  frcm Kerala—it  vitally
affects us—but as a question of
general policy I would like to tell
the Minister that he should be
extremely careful on these questions.
He is sought to be pressurised from
various sides.

It was a good decision for the
Government tc take. They decided
to canalise through some Govern-
ment agency onz of the major items
of raw material import. As far as I
know they have not formulated
what should be the agency. A policy
was declared. But I should like to
know frcm the Government as to
what has happened to that declara-
tion. Why is it being kept in cold
storage? Why have they decided,
after the eclaration, that open
licensing is allowed till September-
October, 1970? Is it not because the
Minister or perhaps the Ministry
and the officials concerned got jit-
tery or were pressurised or were
approached by pecple and told that
there were so many difficulties in
the way? If there are real difficulties,
the difficulties have to be removed;
I agree. But when they took the
decision, I hope, they went into the
matter and then took the decisicn.
If a decision was taken without
going into the matter phmough.ly and
deeply and the decision was an-
nounced, they are to blame. If they
have taken a decision after thorough
deliberation, they have no reason to
go back upon it or sit upon it or
begin to rethink about it now.
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Now, as far as I can understand,
our State Government has already
expressed a lot of disquiet over this
matter because they wanted the
State: Government and also the
Kerala Cashew Development Corpora=
tion to be associated with it, as far
as possible. But that is not the
major thing. The major thing is that
any industry which can help push
up the exports of this country to a
great extent wants itself to be saved,
wants to be preserved and wants to
be further strengthened.

Today, this industry stands on a
shaky footing. The raw materials for
this industry have to be safeguarded.
We are getting foreign exchange
worth nearly Rs. 60 crores from the
export of cashew and we are import-
ing nearly Rs. 30 crores worth of
cashew. The Government, of course,
knows and they should be ashamed
that during the last three Five Year
Plans, in spite of the tall talk of
increasing the production of cashew
in the country, giving all sorts of
incentives to the farmers to produce
more, nothing has happened. All
this is on paper only.

I had an occasion to go into that
question and I found that the
statistics supplied by the Ministry of
Food and Agriculture were all
bogus. They only make a tall claim
of increasing production in the
country. The Ministry of Foreign
Trade has nothing to do about it.
This is another paradox as far as we
are concerned. While, they handle
this question, about the question of
producing raw material, the charge
is on the shoulders of the Ministry
of Food and Agriculture. They say,
during the last three Plans, they
have invested so much money and
so much acreage is under cultivation
and so much production is there.
But the production is only on paper,
nowhere else. We formulated a Rs.
25 crore scheme at the instance of
hon. Minister and gave it to the
Planning Commission. We do not
know what has happened to that
scheme. At least, during the Fourth
Plan, let us produce as much cashew
as possible.

Then, I can give another instance
how, in gpite of nice sentiments
being expressed, golden principles
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being enunciated, this Ministry is
very often being pressurised by
vested interests and they go against
the national interest. I cite here an
example of their policy on rubber.
Last year, and the year before last,
during the debate on this very same
Ministry, I had an occasion to draw
the attention of the hon. Minister to
this problem. Our country has
achieved near self-sufficiency in the
production of natural rubber. But
there is a pressure from Dunlops and
such other companies to import
rubber. We know they are sitting
over the head of this Ministry; we
know what they are doing in the
corridors of the Industrial Develop-
ment Ministry; we know what they
are doing in the corridors of the
Foreign Trade Ministry and what
they are doing and knocking at the
doors of the D.G.T.D. We know all
these things are happening behind the
scene and, in spite of the efforts of
our people in producing 93 per cent
of natural and synthetic rubber in
the country—almost near self-
sufficiency is achieved—they want
huge import of rubber because they
want to push down the price of
natural rubber produced in the
country and to keep up their huge
profits. Five to six big companies
are manipulating the prices of rubber
in this country and the ment
is a party to it. I do not say that the
Foreign Trade Ministry is the real
villian of the piece. I am prepared
to give that much credit to them.
There is somebody else also connect-
ed with it.

16 hrs.

T should like to tell the hon.
Minister that at least as far as 1970-
Tl is concerned, he should consult
the Rubber Board, he should consult
his officials and then he will see that
we are almost self-sufficient in
natural and synthetic rubber. If at
all you want to import some rubber,
I may say that that can be imported
at the end of the year. The position
can be reviewed, I do not want to go
into details. There is not much time
at my disposal. It is a serious matter.
Valuable foreign exchange is being
wasted, not for the sake of this
country, not for the sake of the
automobile industry, but for the sake
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of these big companies. I can give
more such instances how wrong
things are being done in this
Ministry, by this Government and
foreign exchange is being wasted.
So, Sir, instead of talking about {his
kind of canalisation and in actual
practice being influenced by power-
ful vested interests and valuakle
foreign exchange being wasted and
failing to explore new markets and
pushing up our exports, things to-day
are going to pieces. We are in a
very pitlable position and Govern-
ment has to take certain basic deci-
sions in this matter and I would like
to repeat that one of the basic deci-
sions should be the nationalisation
of export and import trade. Canalisa-
tion of import of certain commodities
cannot substitute the nationalisation
of import and export trade. And
such other steﬁ also to organise the
industry in the country on a new

basis for the production of items of

export have to be taken. I have no
time to go into these details. All
these things have to be given a new
look, an entirely new look. Also a
departure is what is called for, not
tinkering here and there. That is
what 1 have to suggest to this
Government.

MR. DEPUTY-SPEAKER: Mr.
S. M. Krishna.

SHRI P. K. DEO (Kalahandi):
You cannot intrude into private
member's time.

MR. DEPUTY-SPEAKER: There
is still half a minute.

SHRI S. M. KRISHNA (Mandya):
The approbations for the Minister...

MR. DEPUTY-SPEAKER: You
can continune next time. Before we
take up Private Member’s business,
the hon. Home Minister wants to
make a gStatement.

SHRI LOBO PRABHU (Udipi): 1
have to speak from my Party.

MR. DEPUTY-SPEAKER : I know,
but before we take up the Private
Members' business the Home Minis-
ter wants to make a statement.

SHRI P. K. DEO: He is not a
private member.
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16.03 hrs.
STATEMENT RE: PERSONS RE-

PORTED MISSING FROM AMONG
DEMONSTRA'ID%?OOF 6TH APRIL.

THE MINISTER OF HOME
AFFAIRS (SHRI Y, B. CHAVAN):
Mr. Deputy Speaker, Sir, some
Members wanted to know about the
position of persons reported to be
missing from among those who
participated in the demonstration in
New Delhi on April 6, 1970. 1 am
informed that a list of 134 missing
persons, including 3 women, was
furnished to the Delhi Administra-
tion. A special cell was set up for
making all out efforts to trace the
missing persons. far 67 persons
have been traced and their where-
abouts have been intimated to the
SSP Office. All the three women
have been traced. The Party Office
has been requested to furnish more
descriptive  details regarding the
remaining persons.

AN HON. MEMBER: What about
children?

SHRI Y. B. CHAVAN: I have not
got the full list of names.

st Ta T (q0) cagd & =4 A
THEY AT G | IAF ATCH Y @ A
T |

=it TETE W™ W WA
TR Az 2 ¥ AF AR AT d
9ET T HL AT |

——

16.04 hrs.

MR, DEPUTY SPEAKER: Now we
take up Private Membets' business.

SHRI MADHU LIMAYE,

REPRESENTATION = OF = THE
PEOPLE (AMENDMENT) BILL®

(INSERTION OF NEW SECTIONS. TTA AND
L . 168A)
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